
To,

UPPCB

The Registrar General,

PDE.

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub: Replv/response on behalf of U.P Pollution Control Board in the matter of 0.A No. 652 of 2023

Ram Mohan SharmaV/s State of Uttar Pradesh & Ors,

Respected Sir,

UTTAR PRADESH POLLUTION CONTROL BOARD

In the above noted case, Hon'ble NGT has given direction as below:

"-"4. In view of the facts and circumstances of the case we consider it necessary to have the

response from (1) State of Utar Pradesh, through Chief Secretary, Government of Uttar Pradesh (2)

Commissioner, Municipal Corporation, Agra (3) District Magistrate, Agra, and (4) UPPCB, through its

Member Secretary who stand impleaded as respondents No. 1 to 4. The Registry is directed to prepare

and attach memo ofparties to the application. Notices be issued to respondents no. 1 to 4 requiring them

to file their reply/response to the averments made in the application within two months at judicial

ngt@gov.in preferably in the form of searchable PDF/OCR supported PDF and not in the form of Image

5. List for further consideration on 12.03.2024. "

In compliance of above reply/response on behalf of U.P. Pollution Control Board is submitted for

kind perusal and further action.

Encl: As above

Copy to:Forwarded for further necessary action:

]- Shri Pradeep Mishra, Advocate Hon'ble NGT

2- Law Officer-I, UPPCB, Lucknow

f-1241, fata qg,
TH TR,
-t-info@uppcb.com
daTs-www.uppcb.com

TGi-226010

Your's Sincerely

Chief Environmental Officer

Circle-4

Chief Environmental Officer

Circle-4

12yVíbhuti Khand,
Goibi Nagar, Lucknow-226010

e-mail: info@uppcb.com
Web Site: www.uppcb.com
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Reply/response on behalf of U.P Pollution Control Board in the matter of O.A No.
652 of 2023 Ram Mohan SharmaV/s State of Uttar Pradesh & Ors.

In the matter of 0.A No. 652 of 2023 Ram Mohan Sharma V/s State of Uttar Pradesh &

Ors Hon'ble National Green Tribunal pleased order on 11.01.2024.The operative part of the

order is as under: -

"4. In view of the facts and circumstances of the case we consider it necessary to have

the response from (1) State of Utar Pradesh, through Chief Secretary, Government of Utar
Pradesh (2) Commissioner, Municipal Corporation, Agra (3) District Magistrate, Agra, and
(4) UPPCB, through its Member Secretary who stand impleaded as respondents No. I to 4. The

Registry is directed to prepare and attach nmemo of parties to the application. Notices be issued
to respondents no. I to 4 requiring them to file their reply/response to the averments made in

the application within two months at judicial-ngt@gov. in preferably in the form ofsearchable
PDF/OCR supported PDF and not in the form of ImagePDF.

5. List for further consideration on 12.03.2024."

In compliance of the above directions the response on behalf of U.P. Pollution Control Board is
as followS:

1. That, in compliance of Hon'ble NGT order dated 11.01.2024, it is pertinent to mention that

earlier the complaint has been received in the Regional Office, UPPCB, Agra through
Central Pollution Control Board on dated 13.07.2023 and letter has been send to Municipal

Commissioner, Municipal Corporation, Agra for necessary action and disposal of the

complaint on dt. 13.07.2023. The copy of the letter dated 13.07.2023 is enclosed as

Annexure-I
2. That, Mr. Rajeev Baliyaan, In Charge-Zonal Sanitary Officer (M) was nominated on behalf

of Municipal Commissioner, Agra and Joint inspection of the complaint site has been done
on dt. 21.02.2024 by Mr. Kshitesh Patel, Assistant Scientific Officer, U.P Pollution Control
Board, Agra and Mr. Rajeev Baliyaarn, In-charge Zonal Sanitary Officer (M). At the time of
inspection Mr. Rajveer Singh, Chief Sanitary & Food Inspector (CSFI), Municipal

Corporation, Agra contacted Mr. Ram Mohan Sharma on his mobile no-9719390193 and
requested him to be available during inspection. Mr. Ram Mohan Sharma informed that now
he is satisfied that garbage dustbins have been removed.

3. That, the inspection of three sites namely (1) Near Bulaki Baba Mandir, Hathi Ghat (2)
Rawat Para, Daresi, Chatta ward, Agra (3) Belan Ganj Tihara, Agra has been done Joint
Committee. During inspection Mr. Rajveer Singh(CSFI) informed that earlier dustbins were
kept in the market places to collect solid waste generated from the shops which now has
been removed and directed the shopkeepers to make their own arrangement for keeping the
solid waste and handover to door-to-door garbage collection vehicle. Now all the dustbins
have been removed from the market places.
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4. That, Shri Rajeev Baliyaan, In-charge Zonal Sanitary Officer (M), Municipal Corporation,
Agra further informed that city is divided in 04 Zones &100 wards within municipal limit.

For door-to-door collection of the solid waste from 100 wards, Municipal Corporation has
deployed 339 vehicles and 1006 Safai Mitras.

For the collection of solid waste Municipal Corporation Agra hired 02 firms namely: -

M/s J.S Enviro Services - 06 wards
M/s Swachhta corporation –94 wards

The collected solid waste is transferred through the different transfer stations located
within the municipal limit in Agra. Detail of the transfer stations is given below:

Site in AgraS.No.

1.

2.

3.

5

6.

AllIndia radio station, Shamsabad Road

annexure-II.

Near Shoe Market (Joota Mandi) Raj 01 no.

nagar, Loha mandi

In front of CWR, Sanjay place
Behind ISBT, Transport Nagar
Behind ISBT, Transport Nagar

No. of

Behind Sen Dharam Kanta, Rambagh

stations

01 no.

01 no.

02 no.

02 no.

01 no.

Capacity

52.5 cubic meter

21.5 cubic meter
47.5 cubic meter

52.5 cubic meter

111.0 cubic meter
31.5 cubic meter

The solid waste is transported through covered loading vehicles from the transfer
stations to the processing plants.

The inspection report along with the photographs during the visit is being attached as

The above reply/response is being submitted for perusal and consideration.

(Sanjeev Kumar Singh)
Member Secretary
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Annexure-I
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Annexure-II
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